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'ORM 
A. PUBLIC ANNOUNCEMENI

lunder Regulotion 6 of the tnsotvency ond Bonkruptcy Boord of ]ndio
_--llnso vencyResolulion Process tor Corporoie pe6on, Regutotions, 20161
fOR 

'HE 
ATIENTIOTI Oi IHE CRED|TOES OT "CREAIOZ BUITDERS PNIVAIE UMIIiD.-

2. Doie of incorporol on ot corporote debtor

3. Aulhoriiy under whrch corporote debtor t
incorporoted / reg siered

Orbit Electromech tNdio Privote Limited

29 /04/2023

Reqishor ol Comoonies. Mumbo
UnderThe Cornponies Act, 1956.

CIN : U3l 905MH20 I 3PTC242626

l. Nome of corporole debtor

6

I I Losl dote lor lhe sutt,mission of cloims

lnso vency commencement dole in respect
ol corporole debtor

7. Estimoted dote ol c osure ot lnsolvency
Resolution Process

B Nome ond lhe regislrotion numberorlhe
lnsolvency P,ofers,ono' octincl os tnterim
Reso ulion Professionol

9 Address ond e,Moil of the lnierim Resolution
Professionol, os reqistered wilh lhe Boord.

l0 Address ond e-Moillo be used Jor cone-
spondence with lhe lnterim Resolulion Pro,
lessionol.

REI.EVANI PARIICUIARS

Orbit lndustries. Plot NO. 1,45. M|DC. Wotuj
Aurongobod. Chhoiropoti Sombhoji N;;or, a3ll33
Mohoroshlro thorot

26/O5/2025

on or before 22.11.2025
ll80 doys from the dote of commencemenl of ihe
Corporote lnsolvency Resolution process 

I

Nome : Chorudull Pondhrlnolh A/lo.olhe

Registrolion No.: TBBI/lPA-00 t /tp-p0035O/20I 7- l8/ 1065l

Address : Gomed,9l5, Khore lown.
Dhorompelh, NoqOUr-440 0l O.

e-moil: ChoruduttM@yohoo.co.in.

Nome : Chorudull Pondhrlnoth Morothe
Address : Gomed,9l5, Khore Town,

Dhorompeth, Nogpur-440 0t 0.
e-moil : Orbil.ClRP@gmoil.com

t2.o6.2A25
(14 doys,rom the dote of oppoiniment of tnlerim
Resolulion Prolessionol, which is token os 29.05.2025.
os lhe order oi Hon. NCLI Mumboi in RCp (tBJ / | / MB
12425 dated 26.05.2025, wos received by tRe os
downlooded irom Court's emoil, on 29.05 2025)

rothe

Corporole ldenlily Number / tlmited tiobility
ldentilicotion Number of corporole debtor

5. Address of lhe registered office ond princi-
poloffice (il ony) ol corporote deblor

4 o
b

Relevonl Forms ond
Detoils of outhorised representolives
ore ovoilobe ol:

Web Link : htlps://ibbi.gov_inlen/home/downtoods
Physicol Address : N.A. - -

Nolice is hereby given thot the NotionotCompony Low Tribunol (Mumboi Bench) hos ordered the com-
mencement of o corporote insolvency reso ution process ogoinsl the ..Orbil Eleckomech lndlo prlvote
limlled " on 26.45.2025.Ihe Creditors of "Orb[ Eleclromech tndlo privote Llmlted ,, ore hereby co]led
upon lo submit their c oims wilh proof on or belore 12.06.2025 to lhe tnterim Resotution professionol ol the
oddress of communicolion mentioned ogoinsl Enlry No. lO. The finonciol credilors sholl submil their prool
of cloims by the electronic meonr only. Allother credifors. including operolionot credilors, workmen ond
employees, moy submil their cloims with proof in person, by post or by eleckonic meonr. A Finonciol
Creditor belonging to o closs, os listed ogoinst the Entry No. 12, shol indicote its choice of outhorised rep-
resenlolive from omong the lhree insolvency professionols listed ogoinsl Enhy No.l3 to oct ot oulhorised
represenlolive of the closs, in Form CA.
The cloim, with proof. is to be submilled by woy of the folowing specitied forms (ovoitoble ot h ps://ib

I2 Closses ol Creditors, if ony, under ctouse (b) Nome of Ctoss(e, -
ol Sub-section (6A) of Secrion 21, oscer,
loined by lhe lnterim Resolulion Prolessionot. Not Appticobte

l3 Nomes of lnrolvency Prolessionols identilied Not Applicobte
lo oci os Aulhorised Represenlotive of Cred-
i106 in o closs (Three nomes for eoch closr.

bi.gov.inlhome/downloods) olong wilh o nolorised oflidovil given therein -
Form B for cloims by Operotionol Crediiors
For^1 C'orco;nr by Iinonciol Cred'lor,
Form D'for cloims by Workmen ond Empioyees
Form E for cloims by Aulhorized Represeniolive ol Workmen ond Emptoyees
Form t - ior cloims by Credilors (olher lhon Finonciot Crediio6 & Operotionot C
Submission of folse or rnisleoding prooh of cloim shottottroct penotlies.

Chorudutt PondhriDole : Moy 29 , 2025
Pioce: Nogpur lnlerim Xesolullon Proresslonol, for Cr BulldeB Privote Llmlted






